
No school for tribal students: NHRC seeks report from govt 

https://timesofindia.indiatimes.com/city/vijayawada/no-school-for-tribal-students-nhrc-
seeks-report-from-govt/articleshow/100717205.cms 

Vijayawada: The National Human Rights Commission (NHRC) has directed the state 
chief secretary to submit a detailed report about the absence of school in a tribal hamlet 
in Alluri Sitharamaju district. 

NHRC asked the chief secretary to provide the details within four weeks. Taking suo 
motu cognizance of report carried in TOI that despite requests, the authorities have not 
been able to set up any school in the Jajulabandha tribal hamlet in Alluri Sitharama Raju 
(ASR) district of Andhra Pradesh, NHRC asked the chief secretary to explain the steps 
taken/proposed to address the issue. 

The report said that the children prefer to work along with their parents as the children 
could not take a walk through six kilometers of rough terrain in the forest to attend 
school. 

The Commission has observed that the the media report if true, raises a serious 
concern relating to the right to education of the children. “The Commission would like to 
know about the steps taken/proposed to be taken to address the issue as well as other 
parts of the State where similar difficulty is being faced by the people,” NHRC said in 
the notice. 

TOI in its report on May 30 said that there are 60 children aged between 1-10 years in 
the tribal hamlet. An NGO has reportedly spent about 1.2 lakh on the construction of a 
makeshift school and has also provided books and blackboards. And now, a teacher is 
the need of the hour in the interest of the children. Interestingly, the children and their 
parents staged a novel demonstration with folded hands on to impress upon the 
authorities to at least allocate a government teacher for the time being if not set up a 
school in their village. TOI had reported the protest of the parents. 
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National Human Rights Commission notices to AP Govt 

https://www.tollywood.net/national-human-rights-commission-notices-to-ap-govt/ 

National Human Rights Commission (NHRC) has issued notices to the AP 
government. NHRC responded to the lack of schools in tribal villages. Alluri district has 
sought an explanation from the state government on the absence of a school in 
Jajulabanda.  

It was spread that there is no school for 60 students in the village and the students are 
unable to go to school by crossing the hills for 6 kilometers. A voluntary service 
organization responded to the students’ search and set up a temporary school.  

The case was taken up by the NHRC suo moto. She questioned the government as to 
why the teacher was not appointed in the school set up by the NGO. It ordered to tell 
what steps were taken to establish the school. 

NHRC issued a notice to the Andhra Pradesh government seeking an explanation as to 
why despite requests the authorities have not been able to set up any school in the 
Jajulabandha tribal hamlet in Alluri Sitharama Raju district of AP. 

National Human Rights Commission said there are 60 children aged between 1-10 
years in the tribal hamlet. An NGO has spent about  Rs 1.2 lakhs for construction of the 
makeshift school and also provided  the books and  the blackboards. 
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NHRC serves notice on Andhra Pradesh government over lack of a 
school in tribal hamlet 

https://www.newindianexpress.com/states/andhra-pradesh/2023/jun/03/nhrc-serves-
notice-onandhra-pradesh-government-over-lack-of-a-school-in-tribal-hamlet-
2581399.html 

Panel asks Chief Secy to file a detailed report even as tribals allege no schools in 
hamlets  

VISAKHAPATNAM: The National Human Rights Commission (NHRC) on Friday served 
notice on the Chief Secretary of Andhra Pradesh government over the alleged lack of 
school in Jajulabanda hamlet in Alluri Sitarama Raju district. 

The suo motu cognisance by NHRC comes close in the heels of the media reports that 
highlighted that authorities failed to set up a school in the tribal hamlet in the district 
despite several requests being made by the tribal people. 

The NHRC observed that the contents of the media report, if true, raises a serious 
concern in relation to the right to education of the children.Accordingly, it has issued 
notice to the Chief Secretary seeking a detailed report within four weeks. 

The Commission also ordered to submit, in detail, the steps either taken or proposed to 
address the issue in Jajulabanda as well as other parts of the State, where similar 
difficulty is being faced by the people. 

It may be noted that 30 PTG tribals of Jajulubanda and Pitrigadda hilltop villages in 
Koyyur mandal staged a protest in May, demanding the district collector and the SC, ST 
Commission Chairman to appoint a teacher for them in their village, as their children 
cannot go to the school in Kubarla, which is about 6 km away from the village.   

The tribals, with the help of US-based organisation Matribhumi Seva, built a shed for 
their children to study. They urged the government to start the school by providing basic 
infrastructure and also appointing a teacher to end the woes of their children.      

“We have to drop our children daily to school, for which we have to give up our 
agricultural and labour works. It is not possible for us to do the same everyday as we 
have to go to work also. The government should do something to end our woes,” 
decried the villagers. 
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Struggle for education 

It may be noted that 30 PTG tribals of Jajulubanda and Pitrigadda hilltop villages in 
Koyyur mandal staged a protest in May, demanding the district collector and the SC, ST 
Commission Chairman to appoint a teacher for them in their village, to cut short their 
trek to school, situated 6 km away 
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NHRC notice to Andhra govt over 'lack of school' in tribal village 

https://newsmeter.in/regional/andhra-pradesh/nhrc-notice-andhra-govt-over-lack-of-
school-in-tribal-village-713146 

According to the reports, there are 60 children aged between 1-10 years in 
Jajulabandha tribal hamlet in Alluri Sitharama Raju district, who requested the 
authorities to set up a school in their village or at least allocate a government teacher for 
the time being 

asr: The NHRC on Friday issued a notice to the chief secretary, government Andhra 
Pradesh government over reports that despite requests, authorities have not been able 
to set up any school in Jajulabandha tribal hamlet in Alluri Sitharama Raju (ASR) 
district.According to a statement by the National Human Rights Commission (NHRC), 
reportedly, as children could not take a walk through six kilometers of rough terrain in 
the forest to attend school, they prefer to work along with their parents. The NHRC has 
taken suo motu cognisance of a media report, the statement said. 

The commission has observed that the content of the media report, if true, raises a 
serious concern relating to the right to education of the children.Accordingly, it has 
issued a notice to the chief secretary, government of Andhra Pradesh, seeking a 
detailed report within four weeks.The commission said it would like to know about the 
steps taken/proposed to be taken to address the issue raised in the news report as well 
as other parts of the State where similar difficulty is being faced by the people. 

According to the reports, there are 60 children aged between 1-10 years in 
Jajulabandha tribal hamlet in Alluri Sitharama Raju district, who requested the 
authorities to set up a school in their village or at least allocate a government teacher for 
the time being. The school-aged children and their parents staged a novel 
demonstration on May 31.Locals create a small school:The locals joined hands together 
and constructed a small makeshift school with asbestos roofing sheets. For this, an 
NGO has reportedly spent about 1.2 lakh on the construction of a makeshift school and 
has also provided books and blackboards. However the students need a teacher. 

In the video, it shows how children holding books request government authorities to at 
least allocate a government teacher for the time being if not set up a school in their 
village. 
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Similar incidents in Alluri tribal hamlets:There were similar incidents of many tribal 
hamlets lacking a school or a teacher for the students to study. In January 2023, 
students of Neredu Bandha village in Alluri district take a horse ride to reach their 
school, lack of road connectivity. The school is located 5 kms away.This tribal village 
lacks a proper road, school, or healthcare facility. The village with 12 families has 28 
children, of which 15 are going to Z Jogampeta Elementary school. The tribals also 
restored the pathway so that two-wheelers and their horses could move. 
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ब ी की ूटा ूिटकल कंपिनयो ंपर एनएचआरसी ने िलया सं ान 

https://udaipurkiran.in/hindi/nhrc-took-cognizance-on-nutraceutical-companies-of-baddi/ 

सोलन, 03 जून ( िह. स.). भारतीय रा ीय मानवािधकार आयोग ने िहमाचल देश (Himachal Pradesh)के 

सोलन िजले म सभी िनयमो ंव कानून को ताक पर रखकर दवा िनमाण लाइसस िलए बगैर ही िवटािमन, 

िसरप और दवाओ ंका उ ादन करने म लगी थी . ऐसी ूटा ूिटकल कंपिनयो ंकी खबर कािशत होने पर 

यं सं ान िलया है. 

िहमाचल देश (Himachal Pradesh)िजला सोलन के ब ी औ ोिगक े  म लगभग सौ से अिधक 

ूटा ूिटकल कंपिनयां सि य ह . िजनकी अनुमित केवल खा  सुर ा और मानक अिधिनयम, 2006 के 

तहत खा  उ ादो ंके िनमाण की है. इसिलए, ये कंपिनयां भारतीय औषिध िनयं क महािनदेशालय और 

रा  खा  सुर ा िवभाग के भार के बाहर होती ह. यह कंपिनयां सरकारी िवभागो ंके बीच की सम य की 
कमी का फायदा उठा कर गोरख धंधा करने म जुटी थी . 

आयोग का कहना है िक यिद इन मीिडया (Media) रपोट्स म स ा  होती है, तो यह लोगो ंके जीवन के 

िलए ख़तरा हो सकता है, ोिंक सरकारी िवभागो ंके बीच सम य की कमी और उदासीनता की तीित 

िदखाई देती है. इसके आधार पर, आयोग ने यंसंगठन प म कारवाई करते ए ा  और प रवार 

क ाण मं ालय के सिचव, खा  सुर ा और मानक ािधकरण के अ , और भारतीय औषिध िनयं क 

महािनदेशालय के चेयरमैन को नोिटस जारी िकया है. इसम चार ह ो ंके अंदर एक िव ृत रपोट मांगी गई 

है. 

रपोट म मौजूद जानकारी के अनुसार, 30 मई, 2023 को कािशत की गई, पांच कंपिनयो ंको सील िकया 
गया है, िजनम से तीन कंपिनयो ंके पास खा  व ु उ ादो ंका लाइसस था और कानून के अनुसार उ  

एलोपैिथक दवाओ ंका िनमाण नही ंकरना चािहए था. 

इस िवषय पर जब डग कंटोलर नवनीत मरवाहा से बात ई तो उ ोनें बताया िक दो इकाइयो ंम जाली 
दवाओ ंका िनमाण हो रहा था, उनके पास केवल फ़ूड लाइसस है . इस मु े  को दवा कंटोलर जनरल ऑफ 

इंिडया के साथ उठाया गया है और अनुरोध िकया गया है िक एफएसएसएआई के साथ और उनकी 
अिधका रकता के बारे म अिधक उिचत कायवाही की जाए ोिंक ऐसी इकाइयां अब क ीय लाइसस के 

अधीन होती ह और रा  दवा िनयं क अिधका रयो ंका उन पर कोई अिधकार नही ंहोता है. 

गौरतलब है िक ड  कंटोलर जनरल ऑफ इंिडया ारा इन इकाइयो ंसे जाली दवाएं तथा मशीनरी ज  की 
थी और मािलको ंको जाली दवाओ ंके िनमाण के िलए िगर ार िकया गया था . 
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एनएचआरसी ने आं  देश सरकार को आिदवासी टोले म ू ल की कमी को लेकर 
नोिटस भेजा ह 

https://jantaserishta.com/nhrc-serves-notice-on-andhra-pradesh-government-over-lack-
of-a-school-in-tribal-hamlet 

रा ीय मानवािधकार आयोग (एनएचआरसी) ने अ ूरी सीताराम राजू िजले की जाजुलबांडा ब ी म ू ल 

की किथत कमी को लेकर शु वार को आं  देश सरकार के मु  सिचव को नोिटस िदया।एनएचआरसी 
ारा ेरणा से सं ान उन मीिडया रपोट  के ठीक बाद आया है, िजनम बताया गया था िक जनजातीय 

लोगो ं ारा कई अनुरोध िकए जाने के बावजूद अिधकारी िजले म जनजातीय ब ी म एक ू ल थािपत 

करने म िवफल रहे।एनएचआरसी ने पाया िक मीिडया रपोट की साम ी, यिद सही है, तो ब ो ंके िश ा के 

अिधकार के संबंध म एक गंभीर िचंता पैदा करती है। तदनुसार, उसने मु  सिचव को नोिटस जारी कर चार 

स ाह के भीतर एक िव ृत रपोट मांगी है। 

आयोग ने जाजुलबांडा और रा  के अ  िह ो ंम, जहां लोगो ंको इसी तरह की किठनाई का सामना करना 
पड़ रहा है, इस मु े  को संबोिधत करने के िलए या तो उठाए गए या ािवत कदमो ंको िव ार से ुत 

करने का आदेश िदया।यह ान िदया जा सकता है िक कोयूर मंडल म जाजुलुबंडा और िपतृग ा पहाड़ी 
गांवो ंके 30 पीटीजी आिदवािसयो ंने मई म एक िवरोध दशन िकया था, िजसम िजला कले र और एससी, 
एसटी आयोग के अ  से उनके गांव म एक िश क िनयु  करने की मांग की गई थी, ोिंक उनके ब े 
ू ल नही ंजा सकते थे। कुबरला म ू ल, जो गाँव से लगभग 6 िकमी दूर है। 

आिदवािसयो ं ने अमे रका थत सं था मातृभूिम सेवा की मदद से अपने ब ो ंके पढ़ने के िलए एक शेड 

बनाया। उ ोनें सरकार से बुिनयादी ढांचा दान करके ू ल शु  करने और अपने ब ो ंकी सम ाओ ं

को समा  करने के िलए एक िश क की िनयु  करने का आ ह िकया।“हम अपने ब ो ंको रोजाना 
ू ल छोड़ना पड़ता है, िजसके िलए हम अपने कृिष और म काय  को छोड़ना पड़ता है। हर रोज ऐसा 

करना हमारे िलए संभव नही ंहै ोिंक हम काम पर भी जाना पड़ता है। सरकार को हमारे संकट को समा  

करने के िलए कुछ करना चािहए, ” ामीणो ंने रोते ए कहा। 

िश ा के िलए संघषयह ान िदया जा सकता है िक कोयूर मंडल म जाजुलुबंडा और िपतृग ा पहाड़ी गांवो ं
के 30 पीटीजी आिदवािसयो ंने मई म एक िवरोध दशन िकया था, िजसम िजला कले र और एससी, एसटी 
आयोग के अ  से उनके गांव म उनके िलए एक िश क िनयु  करने की मांग की गई थी, तािक उनकी 
या ा को कम िकया जा सके। ू ल, 6 िकमी दूर थत है 
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NHRC ने िहमाचल के ब ी म नकली दवाओ ंके उ ादन पर ा  मं ालय, FSSAI 

और डग कंटोलर जनरल को नोिटस जारी िकया 

https://jantaserishta.com/local/himachal-pradesh/nhrc-issues-notices-to-health-ministry-
fssai-and-drug-controller-general-over-production-of-spurious-drugs-in-himachals-baddi-
2411319 

रा ीय मानवािधकार आयोग (NHRC) ने शु वार को त: सं ान लेने के बाद क ीय ा  और प रवार 

क ाण मं ालय के सिचव, भारतीय खा  सुर ा और मानक ािधकरण (FSSAI) के अ  और भारत के 

औषिध महािनयं क को नोिटस जारी िकया। एक मीिडया रपोट म कहा गया है िक ब ी औ ोिगक े  

ूटा ुिटकल कंपिनयो ं ारा पूरक आहार के नाम पर नकली िवटािमन, िसरप और दवाओ ंका उ ादन 

क  बन गया है। 

द िट ून ने इस संबंध म 30 मई को एक समाचार रपोट कािशत की थी- िहमाचल: रा  िनयं क ने दवा 
बनाने वाली खा  इकाइयो ंपर डीसीजीआई का ख िकया। एनएचआरसी ने कहानी पर ान िदया और 

चार स ाह के भीतर मामले म िव ृत रपोट मांगी।“किथत तौर पर, इस े  म 100 से अिधक 

ूटा ूिटकल कंपिनयां सि य ह, िजनके पास खा  सुर ा और मानक अिधिनयम, 2006 के तहत केवल 

खा  उ ादो ंका उ ादन करने का लाइसस है। इसिलए, ये भारत के डग कंटोलर जनरल और के दायरे से 

बाहर ह। रा  खा  सुर ा िवभाग। कंपिनयां सरकारी िवभागो ंके बीच सम य की कमी का फायदा उठा 
रही ह, “एनएचआरसी ेस िव  म कहा गया है। 

आयोग ने पाया िक मीिडया रपोट की साम ी, यिद सही है, तो सरकारी िवभागो ंकी ओर से सम य की  

कमी और उदासीनता के कारण लोगो ंके जीवन के अिधकार से संबंिधत एक गंभीर मु ा उठाती है।िहमाचल 

देश रा  म ूटा ूिटकल कंपिनयो ं ारा उ ादन के नाम पर नकली दवाओ ंकी आपूित और िब ी की 
जांच करने के िलए ासंिगक कानूनो ंके काया यन की वतमान थित सिहत मु ो ंपर चार स ाह के भीतर 

िव ृत रपोट मांगी गई है। िवटािमन और पूरक आिद 

30 मई, 2023 को की गई मीिडया रपोट के अनुसार, पांच कंपिनयो ंको सील कर िदया गया है, िजनम से 

तीन कंपिनयो ंके पास खा  पदाथ बनाने का लाइसस था और कानून के अनुसार वे एलोपैिथक दवाएं नही ं
बना सकती।ं वष 2006 तक सभी ूटा ूिटकल कंपिनयां खा  अपिम ण िनवारण अिधिनयम, 1954 के 

दायरे म थी ंऔर रा  के खा  सुर ा िवभाग के पास नमूनो ंकी जांच करने, जांच करने और लाइसस जारी 
करने का अिधकार था लेिकन जब खा  सुर ा और मानक अिधिनयम, 2006 अ  म आया, सभी 
श यो ंको क ीय एजिसयो ं म थानांत रत कर िदया गया।किथत तौर पर, इन कंपिनयो ं के लाइसस 

एफएसएसएआई ारा क ीय ा  और प रवार क ाण मं ालय के तहत दान िकए जाते ह, जो 
िहमाचल देश म नमूने की जांच के िलए साल म एक या दो बार केवल तभी आते ह जब कोई िशकायत ा  

होती है। न तो रा  का औषिध िनयं क और न ही खा  आपूित िवभाग दवाओ ंके नमूनो ंकी जांच और इन 

कंपिनयो ंके खलाफ पूछताछ कर सकता है. 
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आं  देश सरकार को एनएचआरसी का नोिटस, आिदवासी गांव म ू ल ो ंनही ं

https://jantaserishta.com/local/andhra-pradesh/nhrc-notice-to-ap-government-asking-
why-no-school-in-tribal-village-2411550 

िवशाखाप नम: रा ीय मानवािधकार आयोग ने शु वार को आं  देश सरकार को एक नोिटस जारी कर 

ीकरण मांगा िक अ ुरी सीताराम राजू िजले के जाजुलबंधा आिदवासी टोले म ू ल ो ं नही ं
है.एनएचआरसी के एक बयान के अनुसार, ब ो ंको ू ल जाने के िलए जंगलो ंम छह िकलोमीटर की 
ऊबड़-खाबड़ जगह पर चलने म किठनाई का सामना करना पड़ा और इसिलए उ ोनें अपने माता-िपता के 

साथ काम करना पसंद िकया।एनएचआरसी ने इस संबंध म एक मीिडया रपोट का त: सं ान िलया। आं  

देश के मु  सिचव को अपने नोिटस म, आयोग ने इस मु े  को हल करने के िलए उठाए गए/ ािवत 

कदमो ंऔर रा  के अ  िह ो ंम भी इसी तरह के मामलो ंके बारे म जानना चाहा। 

एनएचआरसी ने रपोट  का हवाला देते ए कहा िक आिदवासी टोले म 1-10 साल की उ  के 60 ब े ह। 
एक एनजीओ ने एक अ थायी ू ल के िनमाण के िलए लगभग 1.2 लाख खच िकए ह और िकताब और 

ैकबोड भी उपल  कराए ह।आयोग ने सरकार से पूछा िक इतनी कोिशशो ंके बावजूद वहां कोई िश क 

उपल  ो ंनही ंकराया जा सका।ब ो ंऔर उनके माता-िपता ने 30 मई को अपने गांव म ू ल नही ंतो 
सरकारी िश क की मांग को लेकर हाथ जोड़कर एक ' दशन' िकया। 
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